| TEM NO 91 REG STRAR COURT. 1 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M A. SAYEED

Petition(s) for Special Leave to Appeal (Civil) No(s).2767/2014

SATI SH KUVAR DW VEDI Petitioner(s)
VERSUS

STATE OF U.P & ORS Respondent (s)

Date: 11/04/2014 This Petition was called on for hearing today.

For Petitioner(s)
M B. P. Singh Dhakray, Adv.
Dr. Kail ash Chand, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Service report in respect of respondent Nos. 1 to 4
is awaited.

Li st again on 9.7.2014.

(M A. SAYEED)
REG STRAR
hj



